Bench No. I
NATIONAL COMPANY LAW TRIBUNAL
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KOLKATA

CP (CAA) NO 278/KB/2017
CA NO 68/2017

Present: Hon'ble Member (J) Shri Vijai Pratap Singh
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Ld. Advocates for the petitioners and Mr. Tapas Kumar Das,
Assistant Director from the Office of the Regional Director, Eastern
Region, MCA representing the Central Government are present.

Regional Director has filed affidavit whereby certain
information has been sought. Petitioners are directed to furnish
requisite information to the Regional Director within 15 days. Central
Government is further directed to file supplementary report on
05/09/2017 with a copy in advance to the petitioner.

List the matter on 05/09/2017.
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(Vijai Pratap Singh)
Member (J)




